IN THE CENTFAL ADMIUISTRATIVE TRIBUNAL <::;//
JAIPUR BENCH

Date of Order'3-3“97t

RA No. 10/1995 in
0A Wo. ©23/94.

A.N. Pareelk and 55 others.
...Applicants.

Vs.

{—~
.

Union of India through Zecret
Ministry of Defence, lew Delhi.

2. Engineer-in-Chietf,
Army Headjuarters,
Fashmir Heouse, DHQ FO Mew Delhi.

3. Chief Engineer,
HQ Southern Command,
Enjyineers Branch, Pune.

© 4, Chief Engineer (MES) Jaipur Zone,
< Power Houze Road Bani Park, Jaipur.

5. Commander Works Engineers,
Falyan Maryg, Baniparl, Jaipur.
...Respondents.

ORDER
(Hon'ble Mr. N.K. Verma, Member (A)

Thie is a Feview Application £iled under Fule 16
read Qith Pule 15 of the Central Administrative Tribunal
(Procedure) Pulez, 1987, It haz keen stated hy the
applicants in the ®RA that the OA haszs been disposed of
withont the pariicipation of fthe applicants o any
coungel on theiv behzlf.  The O0A was Jdisposed of in terms

of the provisione of the Adminisztrative Tribunals Act and

if the applicants weve not availakle at the time the

matter wag callsd foar admizsion hearing, Ethe applicants
cannost  claim the indwlgencss of the court to adjourn it
moresc, when there was no merit in the O3 at all. In view
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( M.¥. VERM2A ) (30FaL TRISHIIA )
MEMEBER (A4) VICE CHAIRMAN
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